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I certifi te 0 on m hich are accepted 
by foreign Govemm nt to allow impott 
of garment; 

(b) whether complaint have been re-
ceived from any foreign Government in 
respect of (a) above and the details 
thereof; and 

(c) whether such malpractices have 
hardened the attitude of European co-
nomy Community in Multi-Fibre Agree-
ment negotiations with u? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
P . A. A GMA): (a) Yes; Sir. 

(b) No complaints as such have been 
received from any foreign Government. 
However, di crepancie ometime ari e 
due to variou rea ons between Indian 
export figure . and the figures maintained 
by the impo-rting countrie. In uch caseS 
di-3crepancie are investigated and the 
Con ultation mechanism provided for in 
the bilateral agreements is promptly 
brought into operaiton. 

( c) In the first round of ne&otiations 
no such indication was available. 

M rnol'BJidum from Of\dance Factory Em-
ployee's Union Tirucbirapalli 

1 

215. SHRI HANNAN MOLLAH: 
Will the Minister of DEFENCE be pleas-
ed to state: 

( ) whether be ha received a memo-
randum dared 11th March, 1982 from 
Ordnance Factory Employee' Union, 
Tiruchir pal1i; 

(b) if ~O, salient points rai ed in the 
memorandum; and 

(c) the step taken in th is regard? 

THE DEfUTY MINISTER IN THE 
MINISTRY OF DEFENCE (SHRI K. 
P. SINGIrDEO): (a) Yes, Sir. 

(b) The repr~entation related to the 
demands of the employees about payment 
of House ent Allow nce and City Com·-

tory Allowance; aUotment of addi-
ional d; promotion to employees 

working in dead-end po t ; and allotment 
of re idential accommodation etc. 

(c) The e demand are under COnsI-
deration. 

Emplopmeot of trained apprentice in 
MMTC 

216. SHRI RAJESH PILOT: Will the 
Mini ter of COMMERCE be plea ed to 
refer to the reply given to Un tarred 
Que tion 0 1802 on 28-8-1981 regard-
ing MMTC not J providing employment to 
Apprentice and state; 

(a) whether the modalities of providing 
employment -to 19 trained apprentices of 
Minerals and Metal Trading Corpora-
tion have inee been worked out; if so, 
the detail thereof; 

(b) if not, the reason for the delay 
in implementing the Prime Mini ter's dir-
ective on the subject, as already more 
than a year ha pa sed; 

(c) number of Clerk appointed in 
MMTC since January, ] 981 and how 
many of them are trained apprentices; 
and 

(d) when the e 19 apprentices are likely 
to be appointed by MMTC? 

THE DEPUTY MINlS1'ER IN THE 
MINISTRY OF COMMERCE (SHRI 
P. A. SANGMA): (a), (b) and (\.1). 
The -employment of trained apprentice 
in MMTC is a part of the wider q stiOD 
affecting all public sector undertaking. 
The matter ia under active consideration 
of the Government & dialogue h s been 
initiated with managements at a high 
1 vel. ; 

(c) Since January, 1981, 150 Clerk 
(Jr. A sistant) have beean appointed in 
different offices of the Corporation. Of 
these, 23 were ex-apprentice trained in 
MMTC. 

Qllota 'Of Janafa Cloth for Cujarat 

217. SHRI R. P. GAEKWAD: Will 
the Minister of COMMERCE be plea ed 
to state: 

( ) whether it is a fact that Gujar t 
had urged the Centce to increase the 
quota of J anata cloth for the State; and 
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(b) if so, the reaction of Government -
thereto? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI p, 
A. SANGMA): (a) Yes, Sir, 

(b) The quota for 
J anata cloth is " fixed 

production of 
on the basis of 

number of looms, their past performance 
in the production of Janata cloth and 
the ·-State's entitlement of Janata doth 
according to population. Gujarat has a 
100m population of around 20,000 only. 
Keeping this in view, Gujarat was given 
a target of 3 million metres for 1981-82. 
However, since Gujarat is producing Ie s 
than their entitlement of Janata cloth 
according to their population, the State 
Government have been allowed to pro-
duce about 5 million metres during 1981-
2 . The production in 1982-83 is ex-

pected to be around the same level. 

Openin& of New Central Schools in 
Military Sector 

218. PROF. NARAIN CHAND PAR-
ASHAR: Will the Minister of DEFENCE 
be pl ased to state: 

(a) whether his Mini try has recom-
mended the opening of new Central Scho-
ols in the Military Sector to the Uni('n 
Ministry of Education for the next three 
years including the current financial year; 

(b) if 0, the names of the places, Stctte-
wi e, selected for the opening of such 
schools; and 

(c) if not. whether any uch recont-
n~endatio.n are proposed to be made or 
whet'ner his Ministry is of the opinion 
that no more Central Schools are required 
in the Military Schools ? 

THE 
THE 
(SHRI 

DEPUTY 
MINISTRY 
K. P. SINGH 

MINISTER IN 
OF DEFENCE 

DBO): (a) to 
(c) Government have approved the open-
ing of 25 Centra l Schools each duri,ng 
the financial years 1982-83 and 1983-84 

and 15 Cen~ ral Schools during the fimm-
cial year 1984-,35. Of the e, the 10C'a-
tions of the 25 Ce.ntral Schools to be op-
ened during 1982-83 alone have heen 
finali sed. The e are:----

(I) Begumpet (A,ndhra Pradesh) 

(2) Kumbhigram (A sam) 

(3) Namkum (Bihar) 

(4) Chandigarh (Chandigarh) 

(5) & (6) Baroda and Wadsar (Guja-
rat) 

(7) Mandovi (Go'a) 

(8) Sirsa (Haryana) 

(9) Bakloh (H imachal Pradesh) 

(10) Miran Sahib (Jammu & Kashmir) 

(11) J abalpur (Mad'ny'a Pradesh) 

(12), (13) Depodi, Deolali and 
& (14) Varangaon (Maharashtra) 

(15) & (16) Jalipa-Cantt, Bikaner, 

(17) & (18) Ulaipur and UUarlai 
(Rajasthan) 

(19). (20) Kanpur, Raiwala, 

(21), (22) Hindon. Bamrauli and 
& (23) Shahjanpur (Uttar Pradesh) 

(24) Kankinara and 
& (25) Cooc'il Behar (Kest Bengal) 

Counter Agitations by Non-Gazetted Em-
ployees of Income 

Tax Dcp~tment 

219. SHRI RAMAVATAR SHASTRI' 
Will the Minister of FINANCE be 
pleased to state: 

('a) whether Government have seen a '-

news-item appeared in the Hinui Daily 
'Jankug' dated 18th March. 1982 re-
garding counter agitations by Non-Gazet-
ted Employees of the lncome-Tax De-
partment if 400 posts of Income Lax Offi-
cers (Group 'B') are converted to Group 
'A' posts; 




